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tfTHE DEPUTY MINISTER IN THE
MINISTRY OF  FINANCE; (SHRI
RAMESHWAR SAHU): (a) and (b) The
information ig being collected and will be laid
on the Table of the House as early as
possible.]

ADJUSTMENTS IN PLAN

¢ SHRI SITARAM JAIPURIA-SHRI
GURUDEV GUPTA: J SHRI M. C.
SHAH: SHRI M. M. DHARIA: SHRI S.
C. DEB: U-j SHRI D. THENGARI: "*
SHRI P. ABRAHAM:
SHRI JAGAT NARAIN: ' SHRI
G. MURAHARI SHRIRAM
SINGH:
Will the Minister of PLANNING be
pleased to state:

(a) whether it is a fact that the Planning
Commission has asked the State Governments
for certain adjustments in the current year's
(1965-66) Plan to meet the present defence
needs;

(b) if so, what are the instructions issued
in this connection;

(c) the reaction of the
ernments'In this matter; and

(d) whether' Government are
xe-considering the order of priorities
of the Fourth Five Year Plan to
achieve self-sufficiency m Defence and
Agriculture?

State Gov-

also

THE MINISTER OF PLANNING (SHRI
B. R. BHAGAT:): (a) to (d). I will be' making
a statement during the week on the
reorientation of our plans in the" light of the
present emergency.

And I will request the hon. Member to wait
till T giv, the fuller statement about this.

SHRI M. C. SHAH: What is the allocation
made for the Fourth Plan and

t[ ] English translation. +The question
was actually asked. on the floor of the
House by Shri'Gurudev Gupta.
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what proportion of it is allocated to defence
and agriculture?

SHRI B. R. BHAGAT: Sir, the Fourth Plan
is not drawn up yet and we cannot say that at
this stage.

SHRI M. C. SHAH: May I know what is
the response of the State Governments to this
directive of the Planning Commission and
whether they have received any factual
reports from the State Governments?

SHRI B. R. BHAGAT: The State
Governments are falling into the line of the
new priorities that we have established in
view of the emergency.
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"The Ram Kishan Government is faced
with a piqu*ant situation: the Planning
Commission is compelling it to raise its tax
revenues but the Congress Legislature Party
is unanimously opposed to this step."
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“The situation is compelling.”
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"Despite a frank statement by Chief
Minister Ram Kishan and some other
Ministers that the taxation measures had
been brought forward under heavy Central
pressure, the Party refused to approve taxa-
tion Bills ....
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SHRI G. MURAHARI: The Minister said
that he would make a fuller statement later,
but I would like to> know from him whether
the answers to (a) and (d) are in the
affirmative or not,

SHRI B. R. BHAGAT: We have written to
the State Governments, as I said earlier also in
my reply, and we will deal with these specific
instructions. That is why I said" that I would
look into this question when I make a
statement. We have written to the State
Governments and also given them advice—I
will not say instructions—in this matter.

SHRI S. SUPAKAR: The question' of
raising additional resources by the' States is
also related to the two difficult problems of
shortfall in agricultural production this year in
certain States as well as pur defence needs. In
that connection, did the Planning Commission
insist on these great expectations from the
States?

SHRI T. N". SINGH: I,, all such cases when
situations change, the Government of India do
point out to the Planning Commission that in
such a situation ad revised view has to be
taken and whenever their attention; is drawn
the Planning Commission das consider" the
problem.



